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« Continuous online effluent monitoring system is provided for the parameter
oH,

BOD. COD, TSS and flow and monitoring data has been connected to
TNPCB / CPCB to monitor the quality of effluent continuously.

. The real time treated effluent quality is displayed in Electronic Display -

board provided at the entrance of the factory.
. NGT Joint committee observations pertaining to TPL are being complied.

. Applicant has not established any damage to the environment or the
ecosystem, much less duejto any effluent discharged by TPL.

As a responsible Corporate Citizen and a Wealth Creator for the State and
the Country, TPL will continlie to explore options to improve the operating
conditions to bring down the environment load to the maximum extent
possible. :

In the light of the above no case is madé out by the applicant for any further
directions or for award of any compensation.

The respondent prays the Petition may be dismissed

Dated at Chennai this the day of February 2022‘
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